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cNTRL ADMINISTRATIvE TRIBUNAL 

' 	 CALCUTTR BENCH 

N., OR 1389 of 96 

Present : Han'1e Ilr.Justice A.K.Chatterjea, Vice—Chairman 

Hcn'b].e 1!ir.M.S,1ukherjee, Administratj,e I1ember 

3101-lU 6HUSAN SAHA 

VS 

UNION OF INDIA & ORS. 

For the applicant : Ilr.N.Bhattacharya, counsel 

For the respondents: MrB.K.Chatterjeop counsel 

He2rd on : 28.8,97 
	

Order an : 28,8.97 

ORD ER 

A.K.Chtterjee, y•c___ 

Heard bath the parties. Ilr.N.Bhattacharya, counsel 

for the petitioner files his swer which is kept in record. The 

counsel for the petitioner submits that the petitioner d.s not 

Want to proceed with the casO. in such circumstance theapplication 

is dispased of  

JN.Yt1/ 

1E NB ER ( A) 


